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INTRODUCTION  
 

          
In view of the recent amendment made in the Designs (Amendment) Rules, 2008 with effect from 17/06/2008, 

Publication of the matter relating to Designs is being published in the Official Journal of The Patent Office. 

This Journal is being published on weekly basis on every Friday covering the various proceedings on Designs 

as required according to the provisions of under Rule 22, 25, 27 and 39 of the Design (Amendment) Rules, 

2008. All the enquiries on this Official Journal and other information as required by the public should be 

addressed to the Controller General of Patents, Designs & Trade Marks. Suggestions and comments are 

requested from all quarters so that the content can be enriched. 
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CANCELLATION PROCEEDINGS  
under Section 19 of the Designs Act, 2000 

 
“The . Assistant Controller of Patents & Designs passed an order on 28/1/2010 to dismiss the petition filed by 
Sanjeev Gupta of Super Shine on 29/1/2004 for cancellation of the registration of  registered Design No.180892 
dated 29/11/1999 under class 04 titled ‘Light Fitting’ in the name of Daya Shanker Gupta of Gupta Lamp 
Industries. 
 
“The . Assistant Controller of Patents & Designs passed an order on 28/1/2010 to dismiss the petition filed by 
Sanjeev Gupta of Super Shine on 20/10/2004 for cancellation of the registration of  registered Design 
No.180893 dated 29/11/1999 under class 04 titled ‘Light Fitting’ in the name of Daya Shanker Gupta of Gupta 
Lamp Industries. 
 
“The . Assistant Controller of Patents & Designs passed an order on 28/1/2010 to dismiss the petition filed by 
Sanjeev Gupta of Super Shine on 20/10/2004 for cancellation of the registration of  registered Design 
No.180895 dated 29/11/1999 under class 04 titled ‘Light Fitting’ in the name of Daya Shanker Gupta of Gupta 
Lamp Industries. 
 
“The . Assistant Controller of Patents & Designs passed an order on 28/1/2010 to dismiss the petition filed by 
Sanjeev Gupta of Super Shine on 9/9/2004 for cancellation of the registration of registered Design No.193495 
dated 20/10/2003 under class 26-03 titled ‘Light Fittings’ in the name of Gupta Lamp Industries whose 
proprietor is Daya Sankar Gupta. 
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Design Number 215471  

Class 08-03 

   1)SMK Co., Ltd., 
      830-5, Ooi, Tsukui-Cho, Sagamihara-Shi, Kanagawa, Japan.  

Date of Registration 25/03/2008 

Title Chisel 

Priority  
Priority Number Date Country 

2007-025821  25/09/2007 Japan  

 

  

Design Number 218280  

Class 03-01 

   1)Ravissant Pvt. Ltd. 
      50-51, Commercial Complex, New Friends Colony, New Delhi-110065. 
India  

Date of Registration 01/09/2008 

Title Box 

Priority NA 

 

  
Design Number 218292  

Class 07-01 

   1)Ravissant Pvt. Ltd. 
      50-51, Commercial Complex, New Friends Colony, New Delhi-
110065. India  

Date of Registration 01/09/2008 

Title Champagne Bucket 

Priority NA 

 

  

 

REGISTRATION OF DESIGNS 
 

The following designs have been registered. They are now open for public inspection. In the following each entry the 
Date of Registration is shown. The Priority Number, Priority Date and Priority Country are also shown. 
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Design Number 218294  

Class 11-02 

   1)Ravissant Pvt. Ltd. 
      50-51, Commercial Complex, New Friends Colony, New Delhi-110065. 
India  

Date of Registration 01/09/2008 

Title Flower Pot 

Priority NA 

 

  
Design Number 218310  

Class 07-01 

   1)Ravissant Pvt. Ltd. 
      50-51, Commercial Complex, New Friends Colony, New Delhi-
110065. India  

Date of Registration 01/09/2008 

Title Plate 

Priority NA 

 

  

Design Number 218311  

Class 26-02 

   1)Ravissant Pvt. Ltd. 
      50-51, Commercial Complex, New Friends Colony, 
New Delhi-110065. India  

Date of Registration 01/09/2008 

Title Oil Lamp 

Priority NA 
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Design Number 218312  

Class 07-01 

   1)Ravissant Pvt. Ltd. 
      50-51, Commercial Complex, New Friends Colony, New Delhi-110065. 
India  

Date of Registration 01/09/2008 

Title Pot 

Priority NA 

 

  
Design Number 218315  

Class 07-01 

   1)Ravissant Pvt. Ltd. 
      50-51, Commercial Complex, New Friends Colony, New Delhi-110065. 
India  

Date of Registration 01/09/2008 

Title Pot 

Priority NA 

 

  

Design Number 218316  

Class 07-01 

   1)Ravissant Pvt. Ltd. 
      50-51, Commercial Complex, New Friends Colony, New Delhi-110065. 
India  

Date of Registration 01/09/2008 

Title Pot 

Priority NA 
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Design Number 218393  

Class 09-01 

   1)GlaxoSmithKline Consumer Healthcare Limited 
      Patiala Road, Nabha 147201, Punjab, India  

Date of Registration 05/09/2008 

Title Container 

Priority NA 

 

  
Design Number 218719  

Class 09-03 

   1)The Procter & Gamble Company 
      One Procter & Gamble Plaza, Cincinnati, Ohio-455202, USA  

Date of Registration 24/09/2008 

Title Packaging Container 

Priority NA 

 

  
Design Number 218805  

Class 09-03 

   1)Ahmed Mohamed Saleh Baeshen & Co., 
      P. O. Box 18, Jeddah 21411 Saudi Arabia  

Date of Registration 26/09/2008 

Title Can 

Priority NA 
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Design Number 219794  

Class 08-06 

   1)M/s Niki Industries 
      50 Feet Road, Opp. Mayur Pan, Kotharia Road, Rajkot-360002, Gujarat, 
India  

Date of Registration 21/11/2008 

Title Handle 

Priority NA 

 

  
Design Number 219795  

Class 08-09 

   1)M/s Niki Industries 
      50 Feet Road, Opp. Mayur Pan, Kotharia Road, Rajkot-360002, 
Gujarat, India  

Date of Registration 21/11/2008 

Title Handle 

Priority NA 

 

  
Design Number 219796  

Class 08-06 

   1)M/s Nevil Interprise 
      80 Feet Road, Behind K. Rasiklal, 5 Ramnagar, Rajkot-360 003, Gujarat 
State, India  

Date of Registration 21/11/2008 

Title Handle 

Priority NA 
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Design Number 219799  

Class 08-06 

   1)M/s Nevil Interprise 
      80 Feet Road, Behind K. Rasiklal, 5 Ramnagar, Rajkot-360 
003, Gujarat State, India  

Date of Registration 21/11/2008 

Title Handle 

Priority NA 

 

  
Design Number 219800  

Class 08-06 

   1)M/s Nevil Interprise 
      80 Feet Road, Behind K. Rasiklal, 5 Ramnagar, Rajkot-360 003, 
Gujarat State, India  

Date of Registration 21/11/2008 

Title Handle 

Priority NA 

 

  
Design Number 219801  

Class 08-06 

   1)M/s Nevil Interprise 
      80 Feet Road, Behind K. Rasiklal, 5 Ramnagar, Rajkot-360 
003, Gujarat State, India  

Date of Registration 21/11/2008 

Title Handle 

Priority NA   
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Design Number 219802  

Class 08-06 

   1)M/s Nevil Interprise 
      80 Feet Road, Behind K. Rasiklal, 5 Ramnagar, Rajkot-360 003, Gujarat 
State, India  

Date of Registration 21/11/2008 

Title Handle 

Priority NA 

 

  

Design Number 219803  

Class 08-06 

   1)M/s Nevil Interprise 
      80 Feet Road, Behind K. Rasiklal, 5 Ramnagar, Rajkot-360 003, Gujarat 
State, India  

Date of Registration 21/11/2008 

Title Handle 

Priority NA 

 

  

Design Number 219805  

Class 08-06 

   1)M/s Nevil Interprise 
      80 Feet Road, Behind K. Rasiklal, 5 Ramnagar, Rajkot-360 003, Gujarat 
State, India  

Date of Registration 21/11/2008 

Title Handle 

Priority NA 

 

  



The Patent Office Journal 05/02/2010 1711

Design Number 219806  

Class 08-06 

   1)M/s Nevil Interprise 
      80 Feet Road, Behind K. Rasiklal, 5 Ramnagar, Rajkot-360 003, Gujarat 
State, India  

Date of Registration 21/11/2008 

Title Handle 

Priority NA 

 

  

Design Number 219807  

Class 08-06 

   1)M/s Nevil Interprise 
      80 Feet Road, Behind K. Rasiklal, 5 Ramnagar, Rajkot-360 003, Gujarat 
State, India  

Date of Registration 21/11/2008 

Title Handle 

Priority NA 

 

  

Design Number 219808  

Class 08-06 

   1)M/s Nevil Interprise 
      80 Feet Road, Behind K. Rasiklal, 5 Ramnagar, Rajkot-360 003, Gujarat 
State, India  

Date of Registration 21/11/2008 

Title Handle 

Priority NA 
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Design Number 219809  

Class 06-06 

   1)M/s Nevil Interprise 
      80 Feet Road, Behind K. Rasiklal, 5 Ramnagar, Rajkot-360 003, Gujarat 
State, India  

Date of Registration 21/11/2008 

Title Sofa Leg 

Priority NA 

 

  

Design Number 219810  

Class 06-06 

   1)M/s Nevil Interprise 
      80 Feet Road, Behind K. Rasiklal, 5 Ramnagar, Rajkot-360 003, Gujarat 
State, India  

Date of Registration 21/11/2008 

Title Sofa Leg 

Priority NA 

 

  
Design Number 219814  

Class 08-07 

   1)M/s Nevil Interprise 
      80 Feet Road, Behind K. Rasiklal, 5 Ramnagar, Rajkot-360 003, Gujarat 
State, India  

Date of Registration 21/11/2008 

Title Floor Door Stopper 

Priority NA 
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Design Number 221174  

Class 26-02 

   1)Crompton Greaves Limited 
      6th Floor, CG House, Dr Annie Besant Road, Worli, Mumbai-400 030, 
Maharashtra, India.  

Date of Registration 12/02/2009 

Title Lantern 

Priority NA 

 

  
Design Number 222310  

Class 14-03 

   1)Samsung Electronics Co. Ltd. 
      416, Maetan-Dong, Yeongtong-Gu, Suwon-Si, Gyeonggi-Do, Korea  

Date of Registration 06/04/2009 

Title Mobile Phone 

Priority  
Priority Number Date Country 

30-2009-0006727  18/02/2009 Korea(South)  

 

  
Design Number 222323  

Class 07-02 

   1)Bajaj Electricals Limited 
      45/47, Veer Nariman Road, Mumbai-400023, Maharashtra, India  

Date of Registration 08/04/2009 

Title Mixer Grinder Jar 

Priority NA 

 
 

  



The Patent Office Journal 05/02/2010 1714

 
Design Number 222330  

Class 06-08 

   1)Braitrim (UK) Limited  
      Braitrim House, 98 Victoria Road, London NW 10 6NB, U.K.  

Date of Registration 08/04/2009 

Title Clothes Hanger 

Priority  
Priority Number Date Country 

001018394-0001  08/10/2008 EUROPEAN UNION  

 

  
Design Number 222350  

Class 28-03 

   1)Crystal Plastics & Metallizing Private Limited 
      Sanghi House, Palkhi Galli, Off Veer Savarkar Marg, Prabhadevi, 
Mumbai-400025, Maharashtra, India  

Date of Registration 09/04/2009 

Title Comb 

Priority NA 

 

  
Design Number 222352  

Class 15-03 

   1)Birson Industries 
      Chandigarh Road, Samrala, Distt. Ludhiana-141114, Punjab, India  

Date of Registration 09/04/2009 

Title Seed Drill Feeder 

Priority NA 
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Design Number 222364  

Class 21-02 

   1)Milon Industries GMBH  
      An der Launga 2, 86494 Emersacker, Germany  

Date of Registration 09/04/2009 

Title Exercise Apparatus 

Priority  
Priority Number Date Country 

001017966-0001  10/10/2008 OHIM  

 

  
Design Number 222371  

Class 23-02 

   1)Hansgrohe AG 
      Auestr.5-9, D-77761 Schiltach, Germany  

Date of Registration 09/04/2009 

Title Handle For A Sanitary Fitting 

Priority  
Priority Number Date Country 

001023352-0010  20/10/2008 OHIM  

 

  

Design Number 222374  

Class 06-06 

   1)Wipro Limited  
      Doddakannelli, Sarjapur road, Bangalore-560035, Karnataka, India  

Date of Registration 09/04/2009 

Title Supporting Element 

Priority NA 
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Design Number 222376  

Class 15-99 

   1)Hsien-Jen Huang 
      6F., No. 15, Lane 51, Sec. 2, Shangsing St., Dali City, Taichung 
County, Taiwan, R.O.C.  

Date of Registration 09/04/2009 

Title Clamp Plate 

Priority NA 

 

  

Design Number 222383  

Class 01-01 

   1)Insite Vision Incorporated 
      965, Atlantic Avenue, Alameda, CA 94501, U.S.A.  

Date of Registration 09/04/2009 

Title Charging Fixture 

Priority  
Priority Number Date Country 

29/326,079  10/10/2008 U.S.A.  

 

  

Design Number 222385  

Class 24-01 

   1)Eastern Medikit Limited 
      3, Dr. G. C. Narang Marg, Delhi-110007, India  

Date of Registration 13/04/2009 

Title Automated Safety I.V. Cannula 

Priority NA 
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Design Number 222391  

Class 26-06 

   1)Honda Motor Co. Ltd. 
      1-1, Minami-Aoyama 2-Chome, Minato-Ku, Tokyo, Japan  

Date of Registration 13/04/2009 

Title Tail Lamp For Motorcycle 

Priority  
Priority Number Date Country 

2008-026357  14/10/2008 Japan  

 

  

Design Number 222406  

Class 13-03 

   1)M/s Choice Industries 
      No. 40/1, Muniappan Street, Kondithoppe, Channai-600024, 
Tamil Nadu, India  

Date of Registration 15/04/2009 

Title Power Extension Socket 

Priority NA 

  

Design Number 222441  

Class 07-01 

   1)Selvel Industries 
      3, 1st Floor, Vakil Industrial Estate, Walbhat Road, Goregaon (East), 
Mumbai-400063, Maharashtra, India  

Date of Registration 17/04/2009 

Title Lid 

Priority NA 
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Design Number 222448  

Class 12-09 

   1)Standard Corporation (India) Ltd. 
      Standard Chowk, Barnala-148101, Punjab, India  

Date of Registration 17/04/2009 

Title Differential For Tractor 

Priority NA 

 

  

Design Number 222463  

Class 06-01 

   1)TDW Furniture Pvt Ltd  
      Next to Sundervan. Nr.Iskon Plaza, Satellite Road, Ahmedabad-380015, 
Gujarat, India  

Date of Registration 20/04/2009 

Title Chair 

Priority NA 

 

  
Design Number 222513  

Class 24-02 

   1)Hitachi Medical Corporation 
      14-1, Sotokanda 4-chome, Chiyoda-ku, Tokyo, Japan  

Date of Registration 20/04/2009 

Title X-Ray Computed Tomography Scanner 

Priority  
Priority Number Date Country 

2008-028175  31/10/2008 Japan  
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Design Number 222521  

Class 09-01 

   1)Feed Me Bottles Ltd. 
      127 Crookston Road, London SE9 1YF, U.K.  

Date of Registration 21/04/2009 

Title Feeding Bottle 

Priority  
Priority Number Date Country 

001027411-0001  21/10/2008 OHIM  

 

  
Design Number 222522  

Class 09-01 

   1)Feed Me Bottles Ltd. 
      127 Crookston Road, London SE9 1YF, U.K.  

Date of Registration 21/04/2009 

Title Heating Element For A Feeding Bottle 

Priority  
Priority Number Date Country 

001027411-0002  21/10/2008 OHIM  

 

  

Design Number 222558  

Class 09-03 

   1)Bunge India Private Limited 
      B-401 & 501, Business Square, Chakala, Andheri, Kurla 
Road, Andheri(East), Mumbai-400093, Maharashtra India  

Date of Registration 23/04/2009 

Title Containers 

Priority NA 
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Design Number 222565  

Class 12-16 

   1)Scania CV AB (publ) 
      SE-151 87, Sodertalje, Sweden  

Date of Registration 23/04/2009 

Title Lower Front Grille Panel 

Priority  
Priority Number Date Country 

2008/0607  29/10/2008 Sweden  

 

  
Design Number 222650  

Class 09-01 

   1)Om Plast (India) 
      B/2, Dewan & Shah Industrial Estate, Valiv Phata, Opp. IPOL Company, 
Sativali Road, Vasai (E), District Thane, Maharshtra, India  

Date of Registration 30/04/2009 

Title Bottle 

Priority NA 

 

  
Design Number 222651  

Class 09-01 

   1)Om Plast (India) 
      B/2, Dewan & Shah Industrial Estate, Valiv Phata, Opp. IPOL Company, 
Sativali Road, Vasai (E), District Thane, Maharshtra, India  

Date of Registration 30/04/2009 

Title Bottle 

Priority NA 
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Design Number 222691  

Class 04-02 

   1)The Procter & Gamble Company 
      One Procter & Gamble Plaza, Cincinnati, Ohio-455202, USA  

Date of Registration 30/04/2009 

Title Toothbrush Head 

Priority  
Priority Number Date Country 

29/312,675  06/11/2008 U.S.A.  

 

  
Design Number 222711  

Class 06-11 

   1)Jaipur Rugs Co. Pvt. Ltd. 
      G-250, Mansarovar Industrial Area, Jaipur -302020  

Date of Registration 04/05/2009 

Title Carpet 

Priority NA 

 

  
Design Number 222712  

Class 06-11 

   1)Jaipur Rugs Co. Pvt. Ltd. 
      G-250, Mansarovar Industrial Area, Jaipur -302020  

Date of Registration 04/05/2009 

Title Carpet 

Priority NA 
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Design Number 222715  

Class 06-11 

   1)Jaipur Rugs Co. Pvt. Ltd. 
      G-250, Mansarovar Industrial Area, Jaipur -302020  

Date of Registration 04/05/2009 

Title Carpet 

Priority NA 

 

  
Design Number 222716  

Class 06-11 

   1)Jaipur Rugs Co. Pvt. Ltd. 
      G-250, Mansarovar Industrial Area, Jaipur -302020  

Date of Registration 04/05/2009 

Title Carpet 

Priority NA 

 

  
Design Number 222717  

Class 06-11 

   1)Jaipur Rugs Co. Pvt. Ltd. 
      G-250, Mansarovar Industrial Area, Jaipur -302020  

Date of Registration 04/05/2009 

Title Carpet 

Priority NA 
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Design Number 222723  

Class 06-11 

   1)Jaipur Rugs Co. Pvt. Ltd. 
      G-250, Mansarovar Industrial Area, Jaipur -302020  

Date of Registration 04/05/2009 

Title Carpet 

Priority NA 

 

  
Design Number 222787  

Class 07-02 

   1)M/s Stelco Overseas (P) Ltd. 
      R-11/B, Street No. 11, Anand Parvat Industrial Area, New Rohtak 
Road, New Delhi-110005  

Date of Registration 06/05/2009 

Title Container 

Priority NA 

 

  

Design Number 222914  

Class 02-04 

   1)Hari Shankar Bahety 
      32, Sadhna Enclave, Near MalviyaNagar, New Delhi 110017, India  

Date of Registration 19/05/2009 

Title Footwear 

Priority NA 
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Design Number 223226  

Class 11-04 

   1)MA Design India Private Limited 
      C-26, Sector, 63, Noida-201301, U.P. India  

Date of Registration 08/06/2009 

Title Flower (Artificial) 

Priority NA 

 

  
Design Number 223227  

Class 07-01 

   1)MA Design India Private Limited 
      C-26, Sector, 63, Noida-201301, U.P. India  

Date of Registration 08/06/2009 

Title Bowl 

Priority NA 

 

  
Design Number 223347  

Class 13-03 

   1)Philips Electronics India Limited 
      9th Floor, DLF-9B,DLF Cyber City, DLF Phase 3, Gurgaon-122 002, 
India  

Date of Registration 11/06/2009 

Title Mount Grid Board of Modular Switches 

Priority NA 
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Design Number 223348  

Class 13-03 

   1)Philips Electronics India Limited 
      9th Floor, DLF-9B,DLF Cyber City, DLF Phase 3, Gurgaon-122 
002, India  

Date of Registration 11/06/2009 

Title 
Mount Grid Board of Modular 

Switches 

Priority NA 

 

  
Design Number 223382  

Class 28-03 

   1)Emami Limited 
      "Emami Tower", 687 Anandapur, EM Bypass, Kolkata 
700 017, West Bengal, India  

Date of Registration 12/06/2009 

Title Soap 

Priority NA 

 

  
Design Number 223513  

Class 02-04 

   1)Khadim India Limited  
      "Kankaria Estate", 5th Floor, 6, Little Russell 
Street, Kolkata-700 071, West Bengal, India  

Date of Registration 23/06/2009 

Title Footwear 

Priority NA 
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Design Number 223521  

Class 12-11 

   1)Gupta Bikes Pvt. Limited 
      C-166-A, Phase-V, Focal Point, Ludhiana-141010 (Punjab), India  

Date of Registration 23/06/2009 

Title Bi-Cycle Frame 

Priority NA 

 

  
Design Number 224158  

Class 02-04 

   1)Java Impex 
      78 West Mukherjee Nagar, Delhi-110009, India  

Date of Registration 05/08/2009 

Title SHOE 

Priority NA 

 

  
Design Number 224159  

Class 02-04 

   1)Java Impex 
      78, West Mukharjee Nagar, Delhi-110009, (India)  

Date of Registration 05/08/2009 

Title Shoe 

Priority NA 
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Design Number 224554  

Class 23-02 

   1)Rajesh Kumar Gupta 
      2591, urban Estate, Phase-I, Dugri, Ludhiana-141002 (Punjab) India  

Date of Registration 02/09/2009 

Title Drainer 

Priority NA 

 

  
Design Number 224557  

Class 21-01 

   1)Abid Hussain [Sole Proprietor] Warsi Toys Centre 
      13-A, Brij Puri Extn., Parwana Road, Street No. 9, Delhi-
110051, India  

Date of Registration 03/09/2009 

Title Toy 

Priority NA 

 

  
Design Number 224631  

Class 08-06 

   1)Amit Mansukhbhai Chovatiya 
      Shivam Industrial Estate, Aji Dem Kothariya Ring Road, Near 
Akash Resturant, Behind Petrol Pump, Rajkot-360001, Gujrat State, 
India  

Date of Registration 09/09/2009 

Title Handle 

Priority NA 
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Design Number 224637  

Class 08-06 

   1)Signet Sales Corporation 
      Shivam Industrial Estate, Aji Dem Kothariya Ring Road, Near 
Akash Resturant, Behind Petrol Pump, Rajkot-360001, Gujrat 
State, India  

Date of Registration 09/09/2009 

Title Handle 

Priority NA 

 

  

Design Number 224639  

Class 08-06 

   1)Signet Sales Corporation 
      Shivam Industrial Estate, Aji Dem Kothariya Ring 
Road, Near Akash Resturant, Behind Petrol Pump, 
Rajkot-360001, Gujrat State, India  

Date of Registration 09/09/2009 

Title Handle 

Priority NA 

 

  

 
 


